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ANNUAL REpOll.T OF CENTRAL 
COUNCIL FOR RESEARCH IN UNANI 
MEDIOINE, NEW DELHI FOR 1978-79 
AND STATEVENT FoIl DELAY, NOT!-
IlICATIONS UNDER PREVENTION OF 
POOD ADULTERATION AOT, 1954 
ANNuAL REpORT OF INDIo\N ASSOCI-
ATION FOR ADVANOEMENT OF MEDI-
CAL EDUCATION, NEW DELHI FOR 
978-79 AND A STATEMENT FOR DELAY 
ETC. ETC. 

THE MINISTER OF HEALTH 
AND FAMILY WELFARE !SHRI 
B. SHANKARANAND): On be-
half of Shri Nihar Ranjan L<.skar, 
I beg to lay on tk'! Table-

(I) A"copy of the Annual Report 
(Hindi and English versions) 
of the Central Cowlcil for 
research in Unani Medicine, 
New Delhi, for the yeal 1978-79 
and I 979-Bo alongwith 
AccoWlts and the Audit Report 
thereon. 

(2) A statement {Hindi and English 
versions) showing reasons for 
delay in laying the above Re-
port. [Pleased in Library See. 
No. LT-3253/BI]. 

(3) A copy each of the folJowing 
Notification (Hindi and English 
versions 1 Wlder sub-section (2) 
of section .23 of the Prevention 
of Food Adulteration Act, 
1954:-
(i) The Prevention of Food 
Adulteration (S~cond Amend-
ment) Rules, 19BI, published 
in N(·tification No. G.s;R. 
290 (E) in Gazette 01' India 
dated the 13th April, IgBl to-
gether with a corrigendum there-
to published in Notification No. 
G.S.R. 891 in Gazette of India, 
dated the 3rd October, 1981. 

(ii) The Prevention of Food 
Adulteration (Second Amend-
ment) Rules, 1981, published 
in Notification No. G.S.R. 503 
(E) in Gazette of India dated 
the 1st September, 19BI toge-
ther with a corrigendum there-
to published in Notification No. 
G.S.R. 1056 in Gazette .ofIndia 
dated the 5th December, 1981. 

r Pleas,d in Library Su No. 
L1'-3254/8I]. 

(4) A copy of the Annual Report 
(Hindi and English versions) 
of the Indian Association for 
Advancement of Medical Edu-
cation, New Delhi, for the year 
1978-79 alongwith Audited 
Accounts. 

(5) A st<.tement lHirJd: and English 
versions) sh(lwing reasons for 
delay in laying the papers 
mentiohed at (4) above. 

(6) A copy of the Anm al Repcrt 
(Hilldi and English versions) 
of the Indian Association for 
the Advancement of Medical 
Edl.C<'tion, New Delhi, for 
the year 1979-80 alongwith 
At dited ACCOl IltS. 

(7)A statement (Hindi "rid English 
versions) showing reasons for 
delay in laying th~ papers men-
tioned at (6) above. [Pleased 
in Library See. No. LT-
3255/81 ]. 

NOTIFICATIONS UNDER MOTOR 
VEHICLES AcT, 1939 AND FIVE STATE-
MENTS FOR DELAY. 

THE MINISTER OF STATE 
IN THE MINISTRY OF SHIP-
PING AND TRANSPORT tsHRI 
BUTA SINGH): I beg to lay (In the 
Table-

(I) A copy each (,f the follQwing 
Notifications (Hindi and Eng-
lish versions) under St b-
section (4) of sectiun 133 of 
the Motor Vehicles Act, 1939:-

(i) The Delhi Motor Vehicles 
(Fifth Amendment) Rules, 
IgBO, pt blished in Noti-
fication No. SEeE. 3 
(26)/80-Tpt/9014 in Delhi 
Gazette, dated the 18th 
September, 19Bo. 

(ii) The Delhi Motor Vrhi-
cles (Sixth Amendment) 
Rules, 1981, ptbl:shed in 
Notification No. SECE. 
3(19)/80-Tpt in Delhi 
Gazette dated the 16th 

jamary, IgBl. 
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(iii) The Delhi MotOI' Vehicles 

\Fifth Amendment) Rdes, 
-1981, pI. blished in Noti-
fication No. SECE. 3 

lI6)80-PTpt. in Delhi Gazette 
dated the 31st March, 1981. 

The Delhi Motor Vehicles 
(Second Amendment) Rde 
Ig81, pI. blish('d in Noti-
fication No. SEGE. 3(34)1 
8o·Tpt. in Dt'lhi Gazette 
dated the 8th April, 1981. 

(v). 

{vi) 

The Delhi Motor VehicleS 
(Third Amendment) Rlles 
1981, ptb1ished in Noti-
fication Nol SECE. 3(33)' 
8o-Tpt. in Dell'i Gazett(' 
dated the 29th April 1981 

The Delhi Motor Vehicles 
(Fol rthAmendment) Rlles 
198 I, published in Noti-
fication Nol SECE. 3(12)1 
1981-Tpt. in Delhi G ... zette 
dated the 13th No\embcr, 
IgBl. 

(2) Five statem.ents (Hindi a.nd 
English versIOns) showmg 
reasons for delay in laying the 
Notifications mentioned at 
items (i) to (v) of item (I) 
above. 

[Placed iJ"l Library . Su ~o. LT-
~56{81]. 

NOTIFICATION UNDER EMPLOYEES 
PROVIDENT FUNDS AND MISCELLA-

NEOUS PRovISIONS AcT, 1952 

THE MINISTER OF STATE IN 
THE MINISTRY'OF LABOUR 
(SHRIMATI . RAM DULARI 
SINHA) : I beg to lay on the Table-

a copy each, of,the followi~g Noti-
fications (Hmdi and English ver-
sions) under sub-section (2) of section 
7 of the Employee& Prov;~~nt Funds 
and Miscellaneous ProVISIOns Act, 
1952 :- . 

(I) The Employees' Provident 
Funds (Seventh Amendment) Sche-

me, tgBI, Published in Notification 
No. G.S.R. 642 (E) in Gazette of 
India dated the 7th December, IgBl. 

(2) G.S.R. 643(E) published in 
Gazette of India da ted' the 7th 
December, 1981 extending the scope 
of the Employees' Provident Funds 
and Miscellaneous Provisions Act, 
1952 to establishments angaged in 
Poultry Farming. 

(3) G.S.R. 644 (E) published in 
Gazette of India dated the 7th De-
cember, Ig81 extending the scope of 
the Employees' Provident Funds 
and Miscellaneous Provisions Act, 
1952 to establishments en?aged in 
manufacture of 'Cattle Feed . ' 

[Placed in Library. See No. LT-
3257{81] 

REPORTS of THE CONTROLLER AND 
AUDITOR GENERAL OF INDIA FOR 
THE YEAR 1981-UNION GOVERN-
MENT (COMMERCIAL) PART III BHILAI 
STEEL PLANT AND PART IV-RAUR-

KELA STEEL PLANT 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI SAWAISINGH SISODIA): 
On behalf of Shri Maganbhai Barot, 
I beg to lay on the Table 
a copy each of the following Reo-
ports (Hindi and English versi(lDl) 
under article 151 ( I) of the Constitu-
tion :-

( I) Report of the Comptroller and 
Auditor General of India for the 
yeax 198 I-Union Government 
(Commercial) Part III Bhilai Stee-l 
Plant. 

[Placed in Library. See No. LT-
3258{81] 

(2) Report of the Comptroller and 
Auditor Genera~ of India for the 
year 1981-Union Government 
(Commercial) Part IV-Rourkela 
Steel Plant. [Placed in Library. 
See No. LT-3259/81] 


